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1659 hrs,
PARLIAMENTARY PRIVILEGE

Shri Naushir Bharucha (East Khan-
desh): I beg to move:

“That the Bill to define powers,
privileges and immunities of
Parliament and its Members in
certain respects be taken into
consideration.”

I thank you, Sir, for giving me an
opportunity to move my motion for
the consideration of this Parliamen-
tary Privilege Bill, which is of great
importance, which opens up new
avenues of discussion as well as may

entail reorientation
policies.

principles and

Mr. Chairman: The motion is....

Shri Naushir Bharucha: I have not
yvet concluded my speech.

Mr. Chairman: It will take time.

Shri Naushir Bharucha: I will con-
tinue the next day.

Mr. Chairman: The hon. Member
may continue on the next occasion.
17 hrs,

The Lok Sabha then adjourned till
Eleven of the Clock on Monday the
15th December, 1958.
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